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1 03-12-2018 
11:00 am

Opposition 
No.BOM-259717

Application 
No.455113

Tonia Distilleries Vinicola Pvt Ltd C.M.Joshi                     
V.Veeraraghavan.M.

Mr. S.B.Palo
(Dy. Registrar)

2 -do- Opposition 
No.BOM-709969

Application 
No.707906

Indiana Ophthalmics Sunways (India) Pvt 
Ltd

Varikasery & Varikasery Mr. S.B.Palo
(Dy. Registrar)

3 -do- Opposition 
No.BOM-97507

Application 
No.707010

Macleods 
Pharmaceuticals Ltd

Biological E.Ltd M.P.Mirchandani & Co.                                             
Kayser & Co.

Mr. S.B.Palo
(Dy. Registrar)

4 -do- Opposition 
No.BOM-241866

Application 
No.899942

Skol Breweries Ltd Technova Imaging 
Systems Private Ltd

Anand & Anand             
R.K.Dewan & Co.  

Mr. S.B.Palo
(Dy. Registrar)

5 -do- Opposition 
No.BOM-209364

Application 
No.707007

Leo Pharma Indi Pharma Pvt Ltd De Penning & De 
Penning

Mr. S.B.Palo
(Dy. Registrar)

6 -do- Opposition 
No.BOM-233613

Application 
No.697236

Ajanta Medicals Pvt 
Ltd

Ajanta Pharma Ltd Mrs. V.G.Parulkar       
Manoj G.Menda

Mr. S.B.Palo
(Dy. Registrar)

7 03-12-2018 
03:30 pm

Opposition 
No.BOM-241883

Application 
No.782601

Dinesh Oil Limited Recon Oil 
Industries Pvt Ltd

Taj Trade Mark Agency                           
M/s. Kayser & Co.

Mr. S.Ojha              
(Dy. Registrar)
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8 -do- Opposition 
No.BOM-212475

Application 
No.800359

Tejram & Dharampal 
partners of 
M/s.Tejram & 
Dharampal

M/s.RamanBhai 
Motibhai Patel & 
Co.

Madamser & Co.        
Law Protectors

Mr. S.Ojha              
(Dy. Registrar)

9 04-12-2018 
03:00 pm

Opposition 
No.215387

Application 
No.629062

DFM Foods Ltd Parle Products Pvt 
Ltd

Ashoka Trademark Co.                               
R.K.Dewan & Co.

Mr. S.Ojha              
(Dy. Registrar)

10 -do- Opposition 
No.BOM-230885

Application 
No.735631

Pachranga Syndicate 
Pvt Ltd

Foods & Inns Ltd Delhi Registration 
Services                 
R.K.Dewan & Co.

Mr. S.Ojha              
(Dy. Registrar)

11 -do-                 
03:30 pm

Opposition 
No.BOM-208625

Application 
No.787527

Ashu Enterprises Hira Enterprises Taj Trade Mark Pvt Ltd   
R.K.Diwan

Mr. S.Ojha              
(Dy. Registrar)

12 -do- Opposition 
No.BOM-81355

Application 
No.674940

Vardhman Tin Works Chimanlal Narsaji 
Suhan

R.K.Diwan & Company                      
International 
Trademarks Bureau

Mr. S.Ojha              
(Dy. Registrar)

13 05-12-2018 
03:30 pm

Opposition 
No.BOM-147030

Application 
No.675611

Biological E.Ltd Lilly Products M/s.Kayser &  Co.       
R.K.Dewan & Co.

Mr. S.Ojha              
(Dy. Registrar)

14 -do- Opposition 
No.BOM-169977

Application 
No.910021

Eros Sweet Centre Eros Digital Pvt Ltd M.P.Mirchandani & Co.                                 
Kayse & Co.

Mr. S.Ojha              
(Dy. Registrar)

15 06-12-2018 
03:30 pm

Opposition 
No.BOM-213783

Application 
No.675756

Nirma Limited Parvez Adbulkader 
Khatri

Y.J.Trivedi & Co.            
M/s.Jehangir Gulabbhai 
& Bilimoria & Daruwala

Mr. S.Ojha              
(Dy. Registrar)

16 10-12-2018 
11:00 am

Opposition 
No.172299

Application 
No.885469

Laboratoires Griffon 
Pvt Ltd

Emcure Pharma Ltd Aditya & Associates Mr.R.A.Tiwari
(Dy. Registrar)

17 -do- Opposition 
No.733230

Application 
No.827546

Aachi Spices & Foods S.V.Products C.Daniel & Gladys        
Manisha Verma 
Advocates & Co.

Mr.R.A.Tiwari
(Dy. Registrar)

18 11-12-2018 
03:30 pm

Opposition 
No.BOM-197255

Application 
No.921345

Omega S.A. (Omega 
AG) Omega Ltd

Allied Instruments 
Pvt Ltd

P.A. Pai & Co. Mr. S.Ojha              
(Dy. Registrar)

19 20-12-2018 
03:30 pm

Opposition 
No.BOM-230616

Application 
No.789290

Randar Group of 
Textiles

Khatau Investment 
Private Ltd

Suresh & Co.                 
International Trade 
Marks Bureau

Mr. S.Ojha              
(Dy. Registrar)



20 -do- Opposition 
No.BOM-232591

Application 
No.806462

Kent R-O Systems Mohtimbas 
Engineering Pvt Ltd

Rajeshwari & 
Associates                  
International Trade 
Marks Bureau

Mr. S.Ojha              
(Dy. Registrar)

21 -do- Opposition 
No.BOM-230615

Application 
No.790060

Randar Group of 
Textiles

Khatau Investment 
Private Ltd

Suresh & Co.                 
International Trade 
Marks Bureau

Mr. S.Ojha              
(Dy. Registrar)
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